TO BE PUBLISHED IN THE CAZZETTE OF INDIA EXTRAORDINARY PART~NI
SECTION 3, SUB-SECTION () DATED THE M sepl}., 1999

COVERNMENT OF INDIA

MIMISTRY OF FINANCE
{Department of Revenuea)

A
New Delhi, dated theld 52p, 1999

MOTIFICATION

5.0. {E).- In exercise of the powers conferred by sub-section {1} read with clause (b} of the
Explaration to section 35AC of the Income-tax Act, 1967 (43 of 1961), the Central Government on
the recommendations of the Natiocnal Committee hereby amends the notification of Government of
india, Ministry of Finance (Department of Revenue) No. S.0. 193{E) dated 14th March, 1996, as
follows, namely:-

In the said notification, in the table against serial number 8 relating to Nootan Bharati, in
column {3) relating to name of the project or scheme and estimated cost thereof, the following shall be

added at the end, namely: -

*{(7) Prepration of Website, preparation of Floppy Disk and Publication of books.®

,

( POMELA B. PRASAD)
Director(NC})
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